4259 Written Answers

run without any collaboration, Triveni
Structurals Ltd. Las been set up in colla-
boration
GTF, OSTERKEICHISCHE EISEN-
UND STHIWERKE AG. LINZ, AUS-
TRIA) of Austrii, who are also parti-
cipating in the munagement of the enter-
prise, The hroad terms of the Agreement
in the case of C(rivemi Structurals are
as under :

(1) The foreign Company shall hold
49% of the subscribed caprtal of the
Company from rme to time—the present
authoritised share capital of the Com-
pany is Rs. g cjores,

(ii)) In consyleration for techwmeal
assistance, the foreign Companv will
be allotted free shaies to the extent of
Rs. 20 lakhs These will be withn
the 499, of share capital which they
will hold.

(tit) The duration of the agreement
will be 20 yeais or as long as Voest
is a shareholder of the Company which-
ever is later.

{c) None of the compames have 1ased
a direct foreign loan.

(f) The investrient made by Govern-
ment and the profit/loss made by the five
enterprises 15 gnen below

1. Heary Engineering Corpn. Lid | Ranchi—

Rs.

(crores)

(1} Investmepnt m  Share
Capital . . 100°00

(ii) Loans granted (net as
on 30-11-69) 12878
{iii) Total cqimulative loss -
as on 31-3-69 40°73

2. Mung and Allied Machinery Corperavion
Ltd | Durgapur-—

\ Rs.
(crores)

(t) Investment n  Share
capital ‘ . 19°57

(i) Loans granted (netas
on 30-11-H9) 34°73

(1ii) Total cumulatie loss
as on 31-4-69 20°106
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Bharat Heary Plate and Vessels Lid., Visa~
Lhapatnam—
; Rs.
(lakhs)
(1) Investment in Share
capital . . . 700°00
(i) Loans granted (net as
on 30-11-69) . . 252°00

The accounts of the Company upto
31-3-69, represented mainly the construc-
tion expenditure and there has been no
profit and loss.

4. Triem Structurals Lid , Nam, Allahabad—

Rs
- (lakhs)
f1) Investment 1 Shaie
capital by Govt  of
India 133°00
(1) Loans granted (net as
on 30-11-69) 259-60

Thete was no profit and loss upto th®
end of March, 1968, as the factory was
under constiuction. The accounts of the
Company for 1968-6g are yet to be fina-
Ised

5 Tungabhadra Steel Producls Lid, Tunga-
bhadra Dam—

Rs.
(lakhs)
(1) Investment 1w shate
capital . 31000 -
(1) Loans granted by Govt,
of Inda . Nil

The Company has been making profits
and the total profit before tax durmng
1968-69 was Rs. g-64 lakhs.

It s too ealry to make any realwuc
estimate of the savings mn terms of foreign
exhange for these projects.}
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t{ExTRACTION OF MINERALS IN Brnar

1410. SHRI J. P. YADAV : Wiil
the Minister of PETROLEUM AND
CHEMICALS AND MINES AND
METALS be pleased to state

(a) the number of companies un-
der the Private Sector and the Pub-

which are engaged in the
State and
which they

5¢-

lic  Sector,
mining of minerals in Bihar
the quantum of minerals
have been able to extract annually,
parately ; and

(b) the number of  factories being
run in Bihar on the basis of the
overall g5 per cent of minerals, found

in Bihar ?}
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+{THE MINISTER OF STATE
IN THE MINISTRY OF PETRO-
LEUM AND CHEMICALS AND
MINES AND METALS (SHRI JAGAN-
NATH RAO) : (a) and (b) The in-
formation, to the extent available is being
collected and will be placed in the Table
of the House.]

Funps rFor Derar  Municipal,  Cor-
PORATION
1411. DR. BHAI MAHAVIR : will

the Minister of HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND. . URBAN DEVELOPMENT be
pleased to state :

(a) whether it is a fact tl at the Chair"
man of the Water Supply Committee of
the Delht Municipal Corporation has

[RAJYA SABHA]
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recently written to the Prime Minister
to the effect that the capitals needs of
drinking water could not possibly be met
if the Central Government continued its
policy of sitting tight over funds ; and

(b) if so, what are the views of the
Central Government in the matter ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY PLANNING AND
WORKS, HOUSING AND URBAN
DEVELOPMENT (SHRI B. S. MUR-
THY) : (a) The Chairman of the Delhi
Water Supply Committee has written a
letter dated the 16th September, 1969
to the Prime Minister in which he has
requested that an additional allocation
of Rs. 15 crores should he made available
for water supply schemes in the Fourth
Plan of Delhi Administration.

(b) The matter is being examined by
the Planning Commission.
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t[ALLEGATIONS AGAINST IRREGULARITIES
N THE N.D.M.C.

1412. DR. BHAI MAHAVIR : Wil
the Mimster of HEALTH AND FA-
MILY PLANNING AND WORKS
HOUSING AND URBAN DEVELOP-
MENT be pleased to state

(a) whether it is a fact that 1 kis
report, Examiner of the Local Funds

BN
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